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service and presently working as AZBLRAR Y. B T Tt RANM oo

alve herein below the details of the assets (Immovable, movable, bank balance, etc.) of

‘myself, my spouse and dependants*:

A. | Details of movable assets i ks
(Assets_in_ Joint name indicating the extent of joint ownership will also have to be

given)
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B. Details of Immovable assets :
[Note: Properties in joint ownership indicating the extent of joint ownership will

also have to be indicated]
Sr. Description J Self
No.
() | Agricultural Land

- Location(s)’ 2 :
- Survey number(s) /V,'; A/ N7 A7 TRl st
- Extent (Total
measurement)
-Current market value
(i) | Non-Agricultural Land 2: 7S katifa

- Location(s) s = ’ : :
- Survey number(s) - N/ Rs=s0ta Wil AN/ ALs 7
- Extent (Total St ,
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Institutions-and govesnment dues:-
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(d) dues to departments. ; ; 2 .
Eﬂealing with telephones NI N/
(e) dues to departments :
dealing with go ment J .
g governmen R e

transport (including
alrcraft and helicepters)

! (f) Other dues, if any
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(b) (1) Income Tax induding
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the assessment year upto
which Income Tax Return
filed. Give also Permanent
Account Number (PAN)]

PAN-CRSPPISISH | AiS/
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year u;:to which Wealth /.’V’ ; 2% / :
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hereby declare that the ahove details are true

knowkedge and bellef

i prescrmed format.

Please sign each page of the declaration. Asset dec!aratmn form
must be i1 A4 size white paper with computer typed (single side)
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